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SATURDAY, MARCH 26, 2022

TATA CAPITAL HOUSING FINANCE LIMITED

55 Park, Ganpatrao Kadam
O0MHZ00BPLC18TA5E.

Regd. Oifice:- 111h Floar, Tower A, Peninsula Busi
LY LT LY Marg, Lower Parel, Mumbai 400013. CIN No. UST

POSSESSION NOTICE
(A per Appendix IV read with rule 8{1) of the Security Inleresi Enforcement Rules, 2002

Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securitizafion and Reconstruction of Financial Assets and
Enforcemeant of Security Interest Act, 2002 and in exercise of powers confermad under
section 13(2) read with ruba Sof the Security Interest (Enforcement) Rubes. 2002, issued
a demand notice calling upon the borrowers o repay the amount mentionad in the
nofice within 60 days from the date of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the bormower,
in particular and the publc in general, that the Tahsildar Officer has taken Physical
Possession of the property described herein as per Distict Magistrate Pune ordar
dated mentionad below in exercise of powears on him of the said act and handed over 1o
the undersigned Authorised officer.

The borrower's attenfion is invited o provisions of sub- saction (8) of Seclion 13 of the
Act, in respect of fime available. o redeem the secured assets.

The borrower, in particular, and the public in ganaral, are heraby cautioned not to deal
with tha property and any dealings with the property will be subject to the charge of tha
TATA Capital Housing Finance Limited, for an amount referrad 1o below along with
interast thereon and penal interast, chargas, costs ete. from date of Demand Notica,

Loan | MName of Obligor{s) Legal Heir(s)' | Amount as per | Denad loisa DL} Oy
Ac No. Legal Representafivels) | Demnand Notice | “Faceie | Date
Mrz. Manisha Vijay Bhandare & 4 10-02-2020
000 Mr. Vijay Baban Bhandare 14,58,717/- | 24.03.2022 A

Description of the Secured Assels' Immovable Properties : Schedule - A » All that
pieca and parcal of land totally admeasuring about 1146 5q. Mir_out of Gat No. 689, wikage
Koregaon Bhima, Taluka Shirur, within the limits of Shirur Panchayat Samii
Grampanchayat, Districl Pune, Flot No, 42, admeasuring about 157.50 Sq. Mir_and Plot
No. 45, admeasuring aboul 157.50 5q. Mir. and Plot No. 46, admeasuring about 157,50
S, Mtr_and Plot Mo. 47, admeasuring abaut 157,50 Sq. Mir. and Plot Mo, 48, admeasuring
about 261 Sg. Mir. and Plot Mo, 57, admeasuring about 255 5q. Mir.

Schedule - B :Flat No. 405, on the 4TH Floor, in the “Indrayani Heights Phase II" Scheme,
at village Koregaon Bhima, Taluka Shirur, within the limits of Shirur Panchayat Samiti,
Grampanchayat, District Pune.

sttt s | Mr. Dattatray Bhiku Pise & | ooean |
1“u5“352;m“ Mrs. Vandana Dattatray Pise | 44,60,703/- | 23032022 |

Description of the Secured Assels/ Immaovable Properties : Schedule - A : Al thal
consisting of the Flat No. 01 admeasuning 600.30 5q. Fis. .8, 55.78 Sq. Mirs. Aloag with
balcony admeaswring 31,73 Sq. Fts. i, 2.94 Sq. Mirs. On First Floor, in Wing No. A, in
project known as “Shiv Residency”, consiructed on land bearing 5. Mo. 5 Hissa Mo, 4,
admeazuring 4 A 5. No. 5 Hissa No. 2 admeasuring 7 B situated at Dhayari, Taluka
Havel, District Pune.

Mrz. Snehal D Belgaonkar & T
Mr. Dattatray Piraji Belgaonkar | 14,18,980/-

03.05.2021

9620196 T

01.11. 201

Description of the Secured Assets! Immovable Properties : Schedule -l (The Said
Land) All that Fiece and parcel of land bearing New Gat No. 630 (Old Gat No. 234/2A &
957} area admeasuring about | H 59 A including Pot Kharba out of tolal admeasuring
about 3H 18 R having assessment 4 Rs. 44 paise situated at vifage Koregaon Bhima,
Taluka Shirur, District Puna which is Bounded as under :- East : (Gat Mo.959, West ; Gat
Mo.955 of Mr.Surana Land, South - Gowernment Road, Morth : Koregaon Darekawadi
Aoad & GatMNo. 958

Schadule -l {Descaption of the Said Unit] Flat Unit bearing No. 408, on the dth Floor
having area 28.17 SqgMis (Carpet) and atiached terrace having an area 2.51 SgMis
tofally ares admeasuring 31.668 Sg.Mis along with the area including the alocatad right
use of all common restricted areas in the *D- Indus™ Buiding in the project known as
*Makshatra™which iz constructed on the land referred in schedula-1

Date : 26.03.2022 Sd- Authorized Officer
Place : Pune For Tata Capital Housing Finance Limited

DEMAND NOTICE

Umdar Section 13(2) of the Sacuniizaton And Reconstucion of Financial Assets And Erndoncement af
Secunby brenest et 2002 (%0 said AL ) resd wish Fule 3 (1) of Se Securily Inberes] i Enforcemint| Rules,
2002 (fhe said Rules). In exarcise of powers confested under Seclion 1312 of the said & read with Rule
dof e zad Fues, the Suthorized Officar of IIFL Home Financa Lid [1IFL HFL) { Formeriy kncam a5 india
Infcline Hausing Finance Lid) kas sued Demand MNolieas under sectian 132) of the said Act calling
upon the  Barowens], 1o mepay the amount menfoned i the respective Demand Molice(s) issoed
them. In connaction with abova, nofice is hereby given. onca again, 1o e Borrowar|s) to pay within &
days from e putilcation of this notce, the amounts indicated herain balow, together with furher interest
Ircarn thee digter|s) of Demand Malice il Fe date of paymeanl, The delail of fheBormwen|s ), amounl doe 23 an
dabe of Damand Nalice and secrity ofered razeds repaymestl of fean amount ang a5 undar-

Mamp of the Barrowar(s). Demand Nofice Description of Secured
HGuarantor |5 Date & Amount assat (immavable property)

M. Mura Pandurang 23-Mar-2022 Al mat peece and parced of the praperty being
Mandumala, Rs. §,66,624)- {Rupees | : Flat Mo, 204, 2rd Floor, area admeasuning
s, Mesera Munja Bl Lash Sbiy Si | 1312 Sq. Mirs. B Bldg, Nivara Nere Part1,
Mandurmalka Thousand SixHundred | 5.Ma, 125, Mere Masarsai Sugae Faclory
iProspect Mo IL1016T2T2) | Twenty Four Only) Ruxad, M, Midshi, Pure- 411033

W thiz said Bormowsers fail o make payment o BIFL HFL as aforesaid, 1IFL HFL may procesd against the abovs
sacyured sesels onder Section 13(4) of he ssid Act, and the applicable Rules, entinely al the risks, costs and
sonspcpences of e Bamowors. For, furdher delaits pheases cortact o Autheised Qfcer af Branch Dffce
IFL HFL CTS MO 4378 o-7 Tanag Nags Rear Kalks Mata Mande 2nd Fleoe Chickwad Pune -
AR Corporate g ; I1FL Tower, Pict Mo, 38, Uidyag Whar, PheIY Gungaon, Harvara

Place; Pune Date: 26.05. 2033 Sdi- Authorised Officer, For IIFL Home Financs Lid

State Bank of India, Retall Asset Central Processing Center =lll, lcon Towers, First Floor, 5. No. 114+115(part), Baner Link Road,

Baner, Pune-411045. Tel: (020) 66805107 /20 / 67121837, Email : racpc3.banerf@sbi.co.in

Publication of Notice regarding possession of property u/s 13(4) of SARFAESI Act, 2002

Motice is hereby given under Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (54 of 20{2) & in
exercise of powers conferred under Section 13 (12) read with Rule 3 & Rule 9 of the Security Interest (Enforcement) Rules, 2002, a Demand Notice
was issuad on the dates mantioned against aach account and stated hereinafter calling upon tham to repay tha amaount within 60 days from the date
of receipt of said notice,
The borrower having failed to repay the amount, notice is hereby given to the Borrowers and the public in general that the undersigned has taken
Symbolic Possession of the properly described herein below in exercise of powar conferred on him under saction 12 (4) of the said Acl read with
Rule 9 the said Act on the dates menboned against each account,
The Borrowers in particular and the public in general are hereby cautioned not to deal with the properily and any dealings with the property will be
subject tothe charge of the STATE BANK OF INDIA for an amaunt and interest theraon,
The borrower's attention is invited to provisions of sub — section (8) of section 13 of the Act, in respect of time available to redeem the
secured assets.

FORM A
PUBLIC ANNOUNCEMENT

FLOTChay Mapeatvon G af tha sty and Bankicioy Baand of foks
s evey sy MES oL T Procedss for Comdnae Peviavis] Mepolaiiom, 2018)

FOR THE ATTENTION OF THE CREDITORS OF

CKDPACK PACKAGING PRIVATE LIMITED

. RELEVANTPARTICULARS
1 -!'vt.a.lm af corporaba debtar | CHOPACK PACKAGING FRIVATE LIMITED
S T e T o AR et
3 | Authonity undar which comporate
| gebior s incorporsted | regstered
4 | Camporale ldentity Mo. ¢ Limited
Linbiity Mentification Mo, of
| corporate debbor
5 |Aodress of tha regstared oflice
and principal affice (F any) of
| corpoeate dedbar |
6 |Insohency commencement dale | 240502022
| v respol of coponits debior
7 | Estimated date of closums of
| nsivency resolution process
B |Name and registration numoer
o 1he ingobeancy prafessional
{acting as imerin resclutizn
__| professional e eergo AT Sl MRS T
9 | Address and e-masl of the miorim | Ollice Mo 102, Kafplan, Flol no 5152, Aditya Magar,
{ resolution professional, as | Sud Gimi Cheawk, Aurangabad
_|registersd with the Board | bpsinghandco@gmaleom
10 | Agdress and a-mal 1o be w=ad for | Office Mo 102, Kafptanu, Piol no 58,52, Aditya MNagar,
| correapondence with fe mleim | Su Gimi Ghowk, Aurangabad
| resaluion professional _| Cirpckdpacki@gmesleom
[ | Last date for subrmission of ciarms | 07/04/2022 (i.e 14 days from the daba of inimistian
' { of ardar o the Interim Rasoiution Professional )
| WA,

ROC-PUNE
[ 2101 2PH200aPTC 132413

| FLAT MO 16, BUILDING MO D, KUMAR CLASSIC,
AUMDH PLINE MAHARASHTRA —WH 411007

[ 1e/oorenae
| ME BALAI PRITHVIRAJ SINGH

REGISTRATION MO
| IBB4IPR-001 FF D202 020202113113

12 | Classas of creditors, # ary, undar
(clausa (o) of sub-section (B4) of
| sachion 21_ ascartained by 1ha
mlerim resolulion professional
| Mames u.fl.risl.:l:-.-ai:y Pi'nhs;inrah; B
| edemitified b st as Audharsed
| Reprasentative o crediioes ina
|lass (Three nemas for sach class) |
f4 | (&) Relesant Fonms and | Wb linkohipThbigovin'doenlcadiom. himl
[ b} Detals of authorized | Physical Addreds . Mol Applcabia
repr psaEnialheag
| are awailable at

13

Motica is haraby given that the Mational Company Law Tribunal has ordared the
commencemani of a corporata insolvency rasolution process of the CKDPACK
PACKAGING PRIVATE LIMITED on 24/0Q/2028
Tha craditors of CKDPACK PACKAGING PRIVATE LIMITED, are hersby called upon to
submit thair claims with proof on or bedore 07042022 to the intarim resolution professional
at tha address menfionad against gntry Mo, 10
Tha financial craditors shall submit their claimes with proof by eleciroms means only, &l ather
crediors ray submit the claims with prool in person, by post or by glecironic mzans
A linancial ereditar bebonging 10 & class as liled Spainsd e anley Mo, 12, shall indcats il
cholee of authorzed representative from amang the three ingobvency professionals listed
agalnat entry Mo.13 1o act as autharized reprasantative of the class [specity cless] n Fom
CA
Subrnizsion of falsa or mislasdng proods of claim shal atirect penaltas
Date © 24/032022 s
Place - Aurangabad MrBalaji Prithviray Sangh

(Imimrirn Resohetion Professonal)

Sr. Name and address Description of I:II:.:I:'nﬂa::i SD:::;;::: Outstanding (Rs.)

No. of the Borrowers immovable property Notice P'n:sassinn as on Date

1. [Mr. Santosh Shankar Chilka, All that Piece and Parcel of well defined | 2811212021 | 21/03/2022 |Rs. 17, 87,570/- [REs.
Mrs. Rajani Santosh Chilka (Borrower) | and demarcated in village Yeolewadi Seventeen Lakhs Eighty
Riat: Nawa Wada, 113/114, Nana Peth, | Survey No. 34, Hissa No, 2C Seven Thousand Five
MNearAshok Chowk, Pune 411002 admeasuring 1 hec. 23 acr, means Hundred Seventy only +
Home Branch-Ambegaon admeasuring 1230000 sgquare metras intt.] as on 28122021
SBIH.L.A/C No. 40013450185 lying and being at vilage Yeolewadi Interest with further

project name Ceratec Avika in © Wing, interest with incidental
10ih fioor, Flat No. 1001 having carpet expenses, charges, cost
area 38.38 sq. mirs. with open larrace elc. incurred [/ to be
10.00 sq, mirs. and one open car parking incurmed

(Survey Mo, 34) is bounded as per

approvad plan,

2. |Mr. Kamarta] Shoukat Kazi (Borrower) | All that piece and parcel of property | 0311212018 | 29/03/2022 |R=. 6,65,985/- [Rupees
Flat Mo. 2, Stlilt Floor, Sukhwani Campus, | bearing Flat No. 2, Sl Floor, Sukhwani Six Lakhs Sixty Five
Tulips, - B, Unt A2, Part l, S, Mo, 177, | Campus Tulips — B, Unit A2, Part- Ill, 3 Thousand Nine Hundred
Hisza MNo. 2, 8, No. 187, Hisza Mo, 2, S.|No. 177, Hissa No. 2 CTS No. 4858, Eighty Five only] as on
Mo, 188, Hissa Mo, 2. CTS Mo. 4858, | 4858/, 4858/2, Plot No. D-1, Vallabh 03M12/12018 Intaresl with
4858/1, 4858/2, Plot No. D-1,|nagar, Fimpri Waghere, Pune 411018, further interest with
Vallabhnagar, Pimpn, Pune 2110138 (adm. 1112 sq.ft. ie. 103 =q. mirs 4 incidental ex.penses,
Naziruddin B. Kazi {Guarantor), Terace BB sq. ft. e 817 sq. mirs.) charges, cost alc. incurred
Mr. Shoukat Nijamsaheb Kazi (Guarantor) | bounded by East - By intemal road, /to be incurred.,

Home Branch-Pimpri South - By Unit- A3, West - By Sant
SBIH.L. AJC No. 11148558159 Tukaram Eoad, North = By Unit—A1.

Date ; 26.03.2022
Place ; Pune

duthorised Officer,
State Bank of India BRACPC-I, Pune

Sdu'-

@pnb Housing

Finance Limited

—— e 12 ==

Repd. Office:- 9th Floor, Antriksh Bhavan, 22, K G Marg, New Delhi-110001.

Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com

Pune- Kondhwa Branch Difice: PME Housing Feranca Limited | 580, Fitth Flogs, Manel Vista, 500 59948=508-5934, Sahney

Supan Park, Lulka Magar, Pune, Maharashtra - 411040 Pune- Warje Branch Office: PNB Housing Finance Limited, 12, Spandhan,

Survey Mo, 1171, Popular Magar, Warje, Pune, Maharashtra - 411052

Pune- Pimpri Branch Dftice: PNEB Houwsing Finance Ltd. Office Mo, 302, 3rd Floor, Gheewala complex, Station Road, Chinchwad, Pune, Maharashtra - 11019 Pune - J¥ Road
Branch Oifice: PN Housing Finance Limited, & 8,8,C.0, Ffth Roor, Shearang Howese, Opp. Jangli Maharaj Temple, J M Road, Shivaji Nagar, Fune, Maharashira - 411005

S

OTICE UNDER SECTION 13(2) OF CHAPTER NI OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002,
READ WITH RULE 3[1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS OM DATE

Wz, the PME Housing Finance Limited [herzinafier refermed to g5 PNBHFL') had issued Demand nofice W's 13{2) of Chagbar | of the Securnlizalion & Recorstruciion of Financizd &ssets and
Enforcement of Security Imerest Act, 2002, The said Demand Nolice was issued through cur Authorized fficer to all besow mentioned Bormowers/Go- Bormower Guaranions sinoe your account has
bzan classified as Mon-Pedfarming[NPA) Assels as par the Resarve Bank of Indiad Mational Howsing Bank guidslinas due to non-payment of nstalments! milarest. Tha conlents of the same arz lhe
defaulls committed by you in the payment of instaiments of principats, interest, el
Further, with reasons, we belizve that yow are evading the senica of Demand Maltica hance we are doing this Publication of Demand Nofice which & also required Uis 13{2) of the said Act, You are
Prerety calied upon 1o pay PNBHFL within a paried of 0 Days of e date of publication of ks dermnand notice the afonasaid amount alang with up-lo-date imerest and charges, failing which PNBHFL
will take necassany achion'measuras undarall ar any of the provisions of Section 13(4) of the said Act, against all ar any ona armaore of the sacurad assets mcluding aking possession af the secured
assels of the borowers and guaraniors. Your king attention Is invded to provisiens of sub-Section (3) of Section 13 of the of the Secuntization and Reconstrucion of Financlal Assats and
Enfarcemant of Sacunty Intarest Act, 2002 wheea under you can lenderipay the enfire amount of sulstanding dues tagethear with all costs, changés and axpenses incumed by 1ba PNE HEL only L the
date of pubdcation of the motics for sale of the secured assets by publicauction, by inviting quotations, tender from pubibc o by private reaty

FLIRTHER, you gre prohibited Liis 13(13) of the said Act from ransfermng either by way of sale, leasa orin any otherway the aforesaid secured assats

ofreceipt of said nofice

Rule 9 the said Act on the dates mentioned against each account.

secured assets.
Name & Address of the
Baorrowers

Vijay Akolkar [Borrower) and his legal heirs Smi
Sonali Vijay Akolkar, Smt. Komal Akolkar,
Master Om Vijay Akolkar

Property add. ;- Flat Mo, C-204, 2nd Floor, C-Wing,
"Splendor County™, Gat No, 1420 (Old Gat No.
2406}, Wagholi, Lohegaon Road, Wagholi
{Awhalwadi), Taluka Haveli, Dist, Pune - 412207,
amt. Kamal Akolkar Riat. Wlo. Mr. Subhash
Annasaheb Akolkar. 82, Karanji, Pathardi, Dist,
Ahmednagar- 414106,

Home Branch- Pune World Trade Center
SBIH.L. AIC No. 34898136221,

34899631349

No.
(Awhahsadi),

abE 46 sq.n

State Bank of India, Retail Assaet Central Processing Centre — [V; 15t & Znd Floor, Lalwani lcon, 8, No-323/1+2, Plot No.93+94, Sakare
Magar Society, Viman Magar, OFf Airport Road, Pune- 411014, Tel: (020)4550100-35, EMAIL: racpcd. punei@shi.co.in

Publication of Notice regarding possession of property u/s 13(4) of SARFAESI Act, 2002

Motice is hereby given under Securitization & Reconstruction of Financial Assets and Enforcement of Securily Interest Act 2002 (54 of 2002) & in
exercise of powers conferred under Section 13 (12) read with Rule 3 & Ruile 9 of the Security infierest (Enforcement) Rules, 2002, 3 Demand Notice
was issued on the dates mentionad against each account and stated hereinafter calling upon them to repay the amount within 60 days from the date

The borrowers having faled to repay the amount, notica 15 hereby given to the Barrowers and the pubdlic in general that the undersignad has laken
Symbolic Possession of the properly dascribed herein below in exercise of power conferred on him under section 13(4) of the said Act read with

Tha Barrowears in particular and the public in genaral are hereby cautioned not 1o deal with the properly and any dealings with tha property will be
subject to the charge of the STATE BANK OF INDIA for an amount and inlarest thereon.
The borrower’s attention Is Invited to provisions of sub = section (B) of section 13 of the Act, in respect of time available to redeem the

Description of
immovable property

All that plece and parcel of property
bearing Flat No. C-204, 2nd Floor,
C-Wing, "Splendor County”™, Gat
1420 (Ol Gat
Wagholi, Lohegaon Road, Wagholi
Taluka Haveli,
Fune - 412207 (admeasuring area
e, 5281 sq. mirs
Carpet and Terrace 61 5.0 1.e. 5.67
sg.mirs. and car parking no. C-3)

" Date of Date of Qutstanding
Demand Symbolic Amount
Notice | Possession (Rs.) as on date
241272021 2310372022 Re. 24 27 .543/- [Rs.

Twenty Four Lakhs
Twenty Seven
Thousand Five

Hundred Forty Three

Cinly + Intt.] as on

241122021 Interast

with further interas!
with incidental

expenses, charges,

cost ete. incurred ! 1o

be incurrad,

No. 2408),

Dist.

Date : 26.03.2022
Place : Pune

Sdi-
Authorised Officer,
State Bank of India RACPC-IV, Pune

A B ML D SRR ek

AU SMALL FINANCE BANK I.IMlTEDMScheduledCnmm&rciaiﬂank!

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Sacurity Interest [Act, 2002 (54 of 2002]] and in exercise of powers conferred under section 13 {12) read
with rule 3 of the Security Interest (Enforcement) Rubes, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the
amount mentioned inthe said notice within 60 days from the date of recaipt of the said notice as per the details given in below table; -

Mame of En:'.jl'r'ul.l'fIEI'.I'-CD-E-L'JFFI:II'H.-‘I".I" 13(2) Notice Description of Mortgaged Property [.'l..'qu': af
Mortgagor/Guarantor/Loan Afc Na. Date & Amount Possession Taken
(Loan ASC Na.) L9001060101048342, 23-Apr-21 ¥ 5 29.082/- All That Part And Farcel OF Residential/Cammercial Property 21-Mar-22
sudhir Narayan Sawant (Borrower & Rs. Fivie Lac Twenty Nine Land / Building / Structure And Fiktures Situated At Tenement
Mortgagor), Rekha Sawant (Co- Thousand Eighty Two Only Mo, 2, Ground Floor , Kalasagar Housing Society , Plot No. 21,
Borrower], Amos Sudhir Sawant (Co- as.on 2-Apr-21 &r. Mo, 67/b , 24/1+2 , Lane Mo. 7EA, Vidhyanagar, Mear
Borrower) Vidhyanagar Last Bus Stop, Dhanori, Pune, Maharashtra.
Admeasuring - 415 54. ft. East: Road, West: 5 Mo, 67/1, B-37,
Merth: Plot Mo, 22, Seuth: Open Space
(Loan AJC No.) L9001061121091 760, 13-0ct-21 ¥ 4,10.583/- All That Part &nd Parcel Of Residential/Commercial Property 21-Mar-22
Yopesh Footwear (Borrawer), Rs, Four Lac Ten Thousand Flve | Land f Building / Structure &nd Fixbures Situated At Municipal
Balkrishna Bhikoba Bhandare [Co- Hundred Eighty-Eight enly as on Corporation Sr Mo 131 2 B Shop No 11 Ground Floor Pune
Borrower), Yogesh Balkrushna 13-0het-21 Haveli, Maharashtra. Admeasuring 350 Sqyds
Bhandare [Co-Borrower), Milesh
Balkrishna Bhandare [Co-Borrower)
[Loan A/C No.) L9001060120271137, 13-0ct-21 ¥ 21,36,290/- Al That Part And Parcel Of Residential/Commercial Property 21-Mar-22
Yogesh Footwear (Borrower), Yopesh Rt Twenty-One Lac Thirty-5ix Land [/ Building / Structure And Fixtures Situated At Municipal
Balkrushna Bhandare (Co-Borrower), Thousand Two Hundred Minety Corporatien 5n 121 28 Shop No. 11 G Flr A'Wing Sneha
Balkrishna Bhikoba Bhandare only as on 13-0ct-21 Paradise MDA Road Pune Haveli, Maharashtra. Admeasuring
(Co-Borrower), Milesh Balkrishna 205 Soyds
Bhandare [Co-Borrower)
(Loan A0 Mo ) LSQ0107012 260200, 6-Dec-21 ¥ 21,44,100/- All That Part And Parcel OFf Residential/ Commercial Property F1-Mar-2 7
Pocja Santosh Rathod (Borrower & Rs. Twenby-One Lac Forby-Four Land / Building / Structure And Fixtures Situated At
Legal Heir of Late Shri Santosh Ghamu Thousand One Hundred only Development Authority Flat Mo 301 A Wing 5Th Floorr Gat No
Rathod - Co-Barrower) as on &-Dec-21 1082 And 1083 Tarangana Nakshatra Pune Haweli ,
Maharashtra. Admeasuring 597 5qFt
(Loan AYC No.) LS0010601007T 19262, 10-Jul-23 ¥ 1,76,833/- All That Part fnd Parcel OF Residential/Cammercial Property 22-Mar-22
Satish Gopinath Babar (Borrower), As. One Lac Seventy-5x Thousand | Land / Building / Structure And Fixtures Situated At 58-39, Flat
Asha Satish Babar (Co-Barrower) Eight Hundred Thirty-Three anly no-14 3rd floor, aaditya Residency, Hissa no-
as on 7-Jul-21 1B8/1/14/10 Mundhwana, Keshav nagar, Pune Maharashtra
411036 Admieasuring 435 Sguare Fest
The borrower having fadled to repay the ameunt, therefore natios is hereby glven tothe borrower and the publicin general that the undersigned has taken possession af the
property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002] read with Rule
& of the said rule on the date mentioned in the abave table.
“The borroweer s attention isimvited to provisions of sub section (8} of section 13 of the Act, inrespect of time available, toredeem the secured assets”
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the
charge of the AU Small Finance Bank Limited |A Scheduled Commercial Bank} for the amount and interest thereon mentioned in the above table. sd/-
Date : 26/03/2022 Place : Pune Authorised Officer AL Small Finance Bank Limited

financialexp.epapr.in

Wame & Date ol
St ectan | Name & Address of Borrower & Co-barrower ks 4 Property(ies) Mortgaged Demand MRSt sean.
1. |HOW/PMAD221,) | Prakash Jagdish Bedsa &Pravin Jagdish Bedsa MA |Single Building,2nd fioor, 202 Aoura Faradise, Flal Mo {21-02-0022| Re. 7889250.33/-Rupees Sawanly
BEG30T Surdey Mo 5568911 Flat Mo A 102 Guruknupa 336 Part 1CTS Mo 953 Village Bhamburda {Hanuman Eight Lakh Eighty ke Thousand
Astler Behind Bodywood Theatra Wadgaon Sheri Wagar), Taluka Haveli, Dist Pune - 411048, Puna, T Hundred Fifty &nd  Paise Thirty
Fure, Pune, Maharashira-411014 Pyne Inda, MAHARASHTRA-4 11016 India Thres Only. As On 2110212022
2. |NHL/PUN/DB16 | Suvarna Ankush Patil BAnkush Shivaji Patil P2 Na|  MA  |Flat No 27, 3rd Floar, & Wing,=. Mo.3,Cls Mo, 2003, |[10-02-2022| Rs, 1156986.03/-Rupees Eleven
/08364 |27, Gunekrepa How Soc Ruton Colony,Mear Daita Gurukrupa Bulding, Chinchwiad, Pune. Maharashira, Lakh Fiffy Six Thousand Mine
Mandr, Chinchwad Gaan, Pune Maharashira-411033, 411033 ndia Hundrad Eighly SixAnd Paise Thies
Fure, India, ﬂnrg_'.jfﬂn T0e22022 B
3. | NHL/PM1019/ | Parishram Electronic Hub and Coocling Solution,)] MA (1) Basament Floor, Wing Mo A Dew Drop Vila Sr Mo 21-02-2002) Rs. 5211917321 Rupaes Fiva
752286 Rajesh Kiranchand Sanghvi, Manoj Kishanchand E72,Cls Mo B52 Hissa Ro 71, Swaml Vivekanard Crore Twenty One Lakh Ningteen
Sanghavi, Jyoll Mano] Sanghavi, 672 2 1 Dew Drop Road, Bibewsdi, Pune, Maharashira 411037 India Thousand One Hundrad Savenky
Villa Bibvewadi, Pune, Maharashbra-4 11037, India. (2] Showroam, Ground Floor, Wing A Cls Mo 852 SriNg Three & Palze Twenty Onhy. As On
ET2T/1 Daw DOrog Villa | Swami Vivekanand Road, MH0x
Bibeswadi, Pune, Maharashira 411037 india
4. [NHL/KOP/OT19 | Siddhes Vinayak Katkar Vinayak Shivajieas Katkar | MR [(11C S No 38181 A381 B1 B, Katkar Park. C Shop | 10-02-2022| Ra. 10442021, 15/-Rupses Cne
fT32650, NHL/K | 381 E Ward Univarsity Road, Rajarampuri 14 Th Lana, Mo LG DB B, Uppear Ground Floar E Ward, Katkat Mal Crare Four Lakh Fourty Two
OP020/8232 | Katkar Park Kohapur Kohapur Maharashira-4 16008, Mear Cyber Chowk Kaneer Kalhapur, Maharashira, Thousand Wine Hundred Twanty
99, HHL/XOP/D | Kalhapur,India. 416008, Inda (2) Flal Mo 601,6th Floar C 5 Ne, 331 B One fdnd Pase Fiftean Only. As On
819/742264, N 14 18 1C, Katkar Park Apariment, Building Mo E 1022022
HLEOP/ 10204 Hatkar Mal, E Ward Mear Ciber Chowd, Karmes
23259 Hizlhapur, Maharashtra 4 16008 Inda
5. | NHL/PM/D119/ | Popat Kisan Khandve Maya Popat Khandve MA  |(1) Shop Mo 4, Ground Flear, Building f Wing &, 1M0-02-233 Rs. 6141235.32-Rupeas Sisly One
G40837 FPandarinath Mivas Harariade Vast, Eastarn Roayle, Lohagaon, Pume, Maharashira, Lakh Fourty Ong Thousand Two
Laohegean, Pune, Pune Maharashira- 411047, India (2] Flat Mo 606, &h Floor, Building 1, Hundrad Thirly Five And Passa
411047 Pune Indla, Wing &, Eastern Rovale, Lohagaon, Pune, Thirty Two Ooly, As On 10022022
Meharashire, 411047 India (3} Flat Mo 205, 2nd Floor,
Buikding 1, Wing A Eastern Boyale, Lehagaen, Pune,
Maharashira 411047 Indka
B. | HOU/KNDW/03 | Maruti Vishwanath Choure Jaishri Maruti Choure MA  |Flai Mo A 802,Gat No 413 Bl A BTh Flear.Surabhi | 21-02-222 Rs 6208325 52/-Fupaes Sicly Two
21/869544 HO | Vishwaparvati Growp Flal Mo 01 2MNd Floar Behind lcareca, Mr Aple Ghar Projpct. Nanakarsadi, Pune, Lakh Ninety Eight Thawusand Three
Uﬂﬂﬂﬂﬂﬁzij;iﬁml Magar Warje Pune Pune Maharashira- Pure, Maharashira 410501 Indis Hundred Twenky Five And Paise
B63550 411058, Pune,India. Fifty Two Only. As On 21/02/2022
7. |HOUWERDW0 | Pradeepkumar Pravesnkumar Kumaran Sreedey NA |Bungalow Mo 02, Graund Plus 15t Fir,Plot No 02,5 No [21-02-2022) Rs 6932016, T2-Rupaes Sidy Nine
17/441497 | Bungaksw Mo 02 Ground Plus 152 Fr, Plol Mo 025 Mo A2 AN AR0AS2 3HER2 And 121 H1, Village Peoll, | Lakh Thirty Two Thousand Sadean
TN A MDA 32582 And 3211311, Meegr Matashn Mear Matashn Gardan, Behind Demy Mehta Magar, And Paise Saventy Two Ordy. As
Garden,Behind Dany Mehla Nagar\Vilage Plcli, Pure, Pune Maharashira, 4 11060 India On 2110212022
Pure.mrffihtrammﬁnpﬁwﬁirfia.
g. [HOU/KRDIA 2T | Vijay Dattu Chavan Ankita Vijay Chavan Hissa No WA |Building B5Sacond Floor 203 Ecogram,Gat No, |21-02-2003 Rs. 1477978.12-Rupees Fourtaen
TABBSTS | 1057 Raom Mo T Malthan Phata, Shsrapur Tal Shirur 124006, 12407, 124008 Village Shikrapur, Taluka Lakh Seventy Seven Thousand Nine
Digt Pune, Pune, Maharashira-412 208, Pune, Indiz, Shirur, Dist. Pune, Pure Mahareshira-41 2208 India Hundred Sawenly Eight & Paise
Thirteen Only, As On 21/02/2022
9. |HOU/KOP/0219 Ramayya Magayye Fulmade Sharada Nagayya;, MA |Flai Mo 401 Farth Floor, Mew Exi, C 3 No 2516, Oid 5 10-02-2022) Rs. 2210802.71)-Rupeas Twenly
J6d8612  |Fulmade Back Side Of Balag Margal Karyalay, Bubding Mo 17T 2, Flof Mo 3 Monya Aganiment Mr Shansiniketan Two Lakh Ten Thowsand Eight
Mo 1, Block Mo 2 Pwd Quators, Pandherpur Road, Misj, High School Ol Sangali Budhgaan Road it Sand Hundred Two & Paise Saventy One
Miraj, Maharashira -1 E41€ Sangli Inda. Miraj, Upper Middle Class, iraj, Sangli, Maharashtra, Only, As On 100272022
416416, India
10.| HOU/MNDW03 | Sachin Siddharth Agale Anjall Sachin Agalel Flat Mo MA  |Flat Mo, 8,56l 26 Floor Plat Mo, 387, Sr Mo, 304, 31, 110-02-2022) Rs. 277652855/ Rupess Twenty
18/510445 |E Plol No 3E7 Paras Appl, Yashwantnagar, Talegacn 33, 34 Paras Aparlment Yashwan! Nagarend Pain, Seven Lakh Seventy Six Thousand
Dabhade, Thane Maharashira-41 0506, Thane, India. Cis MNo.GZ. Talegaon Dabhade, Pune, Pung, Five Hundred Twanty Mine & Paise
Maharashira 410507 India Fifty Five Only, As On 1000272022
11.| HOU/PM/0E19/ | Milesh Dattatray Dalvi Archana Nilesh Dalvi/S Mo 2| MA  |Flal Mo 1015 Mo 78 86 2151 FlearC Swlding, 21-02-0022) Rs. 446852317 -Rupaes Fourty Four
704583 Plot Mo 4%, Flat Ke 12 3rd FloorGaianan Complex, Celestial City Phase i Building © Chsl, Ravet, Pung, Lakh Sixty Eight Thousand Five
Pavana Magar, Chinchwad. Pure, Pune Maharashira- Pur Maharashira 412101 India Hundred Twenty Theee And  Paise
411033, Pune, India Seventaen Onfy, As On 210212032
12.|HOU/PUN/D219] Amol Prakash Narakhede & Sadhna Amol Markheda| MA  |Building &, 7Th Flaor 718, Sara Sanskruli, Gat Mo 82 |21402-022) R5.1592943 . 89/-Rupees Fifleen
f653760  |/Shikshak ColonyRoom Mo 25 29, Medankanwad, 63 65 Village Kharabwadi, Taluka Lakh Minety Two Thousand Nine
Chakan,Balaji Magar,Tal Khed Dist Pune Near Barjai Kried Pune, Maharazhira-4 10501 india Hundred Fourly Three & Paise Eighty
Ma. Pungs Maharashira-4 11099 Pune, India, Kine Cnly. As On 210272022
13.| HOUAWRJED3 | Ramchandra Martand Kale &Vakshali Ramchandra MA  |Wing B 4Th Flogr, Flat Mo, 408 Shree Sddhivinayak 121-02-822 Rs. 1317357.38-Rupeas Thirtaen
217967994 | Kale 'Room Mo 10 Kamibe Bldg, Neaar Adarsh Schoal, Park, Gat Mo 312(P) & 43 {P), Wadak Gaen, Pune- Lakh Sewenteen Thousand Three
Dhamadwadi, Bhekrai Magar, Phursungi, Pune. Pune, 412308, Puna Mahareshéra-41 2308, India Hundred Fifty Sewen & Paise Thirty
Maharashira-412308 Pune, India. Eight Only. As On 218022022
14.| HOU/WRJE/ D8 |Abhinandan Prabhas DharSwatl Dhar (801,5ixth  MA | Building A Sidh Floor 601 Sahwas, Chavan 21-02-2032 Rs 343087331/~ Rup=es Thirty Four
17/415783 | Floor, Buidding A, Sahwas,Chavan NagarVadgaan MagarVadgaon Maval Tal Maval Dist Lakh Therty Thousand Mine Hundred
Maval, Waval,Pune Mahgrashira-4 124908, Pure, India Pura Pune Maharashira-£12 106 Indis Senventy Thrae And Paisa Thiry One
Oy, As On 21702/2022
15| HOU/PM/0116/ |Vinod Shamrao Dhale Hema Vinod Dhale /2022, MNA |Singla Building Wing C,2,202 Pearl, 5. No. 16611, [1002:2022| Rs. 2131159.13/-Rupees Twenly
263538 Singhe Bulldng Wing C. Pear 5. No. 1661111, Phursungl, Near Power House, Prursungi, Pune Maharaghira- One Lakh Thirty One Thausand One
Wear Power House, Pune Maharashira-412308; Pune, 412308 |ndia Hundrad Fifly Nine And Paise
India, Thirtesn Only, As On 100272022
16.| HOU/PMAZ20/ | Ketaki Rajesh Wagh Rajesh Atmaram Wagh /G101 MA  |Building B4,23Nd Floor Flal Mo, 2204 Anthesa Cts  (10:02-3022) Rs. 5923426.94/- Rupess Fifty Ning
a46793 Lincol li Mahindra Royal Apet,Sr Mo 145 Mehru Magar Mo, 6017, Pimpri, Pune 411018, Pune, Pune, Lakh Twenly Theae Thousand Faur
Road Pimpri Pune, Maharashira-<2 11018 Pune. India. Maharashira-4 19018, India Hundred Twenty S And - Paise
Kmely Faur Only. &% On 1010212022
17.| NHL/PM/1018/ | Kiran Ashok Somase Ashok Laxman Somasa Swati| MA | Flot Mo 17,Sactor Mo 28, 8ul Land_Plot Mo 10-02-2022| Rs. 616048435 Rupess Sixty One
BATT26 Balasaheb Pathare /Secior Mo 26 Plot Mo 1H2NT, 1712, Shreeniwas Vikar Chsl Sant Tukaram Nagar Lakh Sixty Thousand Four Hundred
Shrea Mivas Housing SocistyP C M T Callege Read, Pentda Migadi, Puna, Pune Maharashira 411044 India Eighty Four And  Paize Thirly Five
Wigadl Pradhikaran Garesh Talav Road PunePune, Onity. As On 100212022
B F-'lahir.rashlra-’f‘:‘:lilq-_ﬂ_.'ifma.lndia. _|_ L | .
18.| 001566600028 | Dhiren Narcttambhal Patel Kalpana Dhiren Patell MA  |FlatMo. 501, 5Th Floor, Midon Tower, Brook, New D.P. 110-02-2022) Rs 2331 367/-Rupess. Twanty Three
85 ,Dna Architect Desinars Pvt Lid Flal Mo 501 50 Ko Read, Vishal Mag Pimpie Milakh, Pune. Makarashisa, Lakh Thirty One Thousand Three
1516 DP RoMidon Tower BrookVishal Mag Pilme 411027, Pimple Milakh Puna, Maharashira 411027, Hundred Sixty Seven Only. As On
Mitakh, Pune Maharashira-211021 India. gLellek el
19.| HOUAVRJEDZ | Surendra Singh Basant| Devi Gat No 2T 11850 | MA  |Builkding B Minth Floor 2.0 Roshan One Gat bo. 1, 110-02-2022 Rs. 1421979, T8-Rupeas Foureen
19650112 | Mr Lachhaman Singh, Bpp Kishor Pump MearPoddar Intemalional School Chakan Mide, Phasa Lakh Twenly One Thousand Mine
Company,Kurdi Khed Chakan, Pune, Pune, li, Varale, Chakan, Tal Khed Pune Maharashtra- Hundred Sevenly Mine & Faise
Maharashira-4 10501, Pune. India. 410807, India Sevarity Mina Only. As On 100272022
20.| 001566600025 | Satish Kumar BEhagya Narayan Singh, Arpana Singh| MA  |Flai No 406 4Th Floar B Wing Lobus Gracs, 10-02-2002 Rs. 2376349, 1-Hupaes Twanty Thrag
73 fLotus Graca Co-Dp Holusing Soc,Flat Mo-<408, Wing- Dhariri, Pune Maharazhira 411014, Lakh Seventy Six Thousand Three
B, 4th FloorKamal Park, Read Mo-11, Dhanar, Pune, Dhana, Pune, Maharashira 411014, Hundred Fourly Minednd  Pacsa Ten
| Maharashira-4 11013, India. Orly. As On 10002/2022
Place: Puna, Authorized Officar,
Date: 25-03-2022 {Ms PNE Housing Finance Lid.)

Pune



